
 

 

This the 27

Hon’ble Mr. Justice L. Narasimha Reddy, Chairman
Hon’ble Mr. A.K. Bishnoi, Member (A)

1. Om Pal
S/o Late Shri Baljeet Singh
R/o 1/178, G
Vasundhara, Ghaziabad
 

2. Narendra Kumar
S/o Late Shri P.K. Tyagi
R/o H.No.515, Radhey Shyam Vihar
Muradnagar, Ghaziabad (UP).
 

3. Dharampal
S/o Late Shri Harlal
R/o H.No.63/5, Gali No.3
Ward No.8, Behind Railway Quarter
New Defence Colony Muradnagar
Ghaziabad (UP).
 

4. Mangoo Singh
S/o Late Shri Mool Chand
R/o Vill. & PO Basantpur Saintly
Muradnagar, Ghaziabad (UP).
 

5. Jagjit Singh
S/o Late Doulat Singh
R/o H.No.12/QA/59
O.F. Estate Muradnagar
 

6. Satya Pal Singh
S/o Late Shri Ram Singh
R/o H.No.8/133, New Defence Colony
Swarn Jayanti Marg
Muradnagar, Ghaziabad (UP).
 

7. Charanjit Lal
S/o Late Shri Girdhari Lal
R/o H.No.231, Ward No.17
New Defence Colony, Muradnagar
Ghaziabad.
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Central Administrative Tribunal
Principal Bench, New Delhi

 
C.P. No. 243/2020 in
O.A. No. 3471/2015

 
This the 27th day of January, 2021

 
(Through Video Conferencing)

 
Hon’ble Mr. Justice L. Narasimha Reddy, Chairman

Hon’ble Mr. A.K. Bishnoi, Member (A)
 

 
Om Pal  
S/o Late Shri Baljeet Singh 
R/o 1/178, G-1, Sector-1 
Vasundhara, Ghaziabad-201012.

Narendra Kumar 
S/o Late Shri P.K. Tyagi 
R/o H.No.515, Radhey Shyam Vihar
Muradnagar, Ghaziabad (UP). 

Dharampal 
S/o Late Shri Harlal 
R/o H.No.63/5, Gali No.3 
Ward No.8, Behind Railway Quarter
New Defence Colony Muradnagar
Ghaziabad (UP). 

Mangoo Singh 
S/o Late Shri Mool Chand 
R/o Vill. & PO Basantpur Saintly
Muradnagar, Ghaziabad (UP). 

Jagjit Singh 
S/o Late Doulat Singh 
R/o H.No.12/QA/59 
O.F. Estate Muradnagar, Ghaziabad (UP).

Satya Pal Singh 
S/o Late Shri Ram Singh 
R/o H.No.8/133, New Defence Colony
Swarn Jayanti Marg 
Muradnagar, Ghaziabad (UP). 

Charanjit Lal 
S/o Late Shri Girdhari Lal 
R/o H.No.231, Ward No.17 
New Defence Colony, Muradnagar
Ghaziabad. 
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8. S.N. Sharma 

S/o Late Shri Chandki Ram Sharma 
R/o c/o Pankaj Vashistha 
H.No.30/Q/154, O.F. Estate 
Muradnagar, Distt. Ghaziabad (UP). 
 

9. Ms. Sarwanti Devi 
D/o Late Khem Chand 
Working as Office Supdt. in  
O.F. Muradnagar 
R/o Flat No.J-402, KDP, Grand Sawana 
Raj Nagar Extn., Ghaziabad (UP). 

.. Petitioners 
 

(Through Mr. Yogesh Sharma, Advocate) 
 

Versus 
 

1. Shri C.S. Vishkarma 
Chairman 
Ordnance Factory Board 
Ministry of Defence 
10A, Shahid Khudi Ram Boss Road 
Calcutta. 

 
2. Shri P. Mohanty 

General Manager 
Ordnance Factory Muradnagar 
Distt. Ghaziabad (UP). 

.. Respondents 
 

(Through Mr. Ravinder Kumar Sharma, Advocate) 
 

O R D E R (ORAL) 

Justice L. Narasimha Reddy: 

  It is represented that the respondents filed a Writ 

Petition against the order in O.A. No. 3471/2015 and that 

the Hon’ble High Court has stayed the operation thereof. 
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2.      Hence, we close the Contempt Petition, leaving it open 

to the applicants to take necessary steps, depending upon 

the outcome of the Writ Petition. 

   
 
 

( A.K. Bishnoi )              ( Justice L. Narasimha Reddy )  
    Member (A)              Chairman 
 
 

                /lg/sunil/jyoti/ns/ 
 


